
Government of J~mmu and Kashmir 
Civil Secretariat, Revenue Departmen~~ 

••••• 
Notification 

Jammu, the ~ ~ February, 2018 
SR0'1.3 .-In exercise of the powers conforred by clause (b) of Section 3 of the Jammu and 

Kashmir Grant of Permanent Resident Certificate {procedure) Act, /963 (Act No.)(Jl/ of 
1963), and in Supersession of all previous Notifications issued in this behalf, the Government 
hereby appoint the following officers to be the Competent Authority for the purpose of the 
said Act, with tit the territorial jurisdiction as shown agairut each:-

S.No. Name & designation of the Officer Jurisdiction 

1 Mr. Sltowkat Ahmad Rather Tehsil Rajpora and 
(KAS)Additional DefUtY Commissioner Tehsil Kakapora 
Pulwama. 

2 Masood Ahmad Qazi KAS, Tehsi/, Pulwama and 
Assistant Commissioner Pulwama Tehsil Shahoora litter. 

By order of tile Govemme11t of Jammu a11d Kashmir 

No:- Rev/LB/2412017 

Sdi-
(Shallid Anayotulloh) lAS 

Commissioner /Secretary to Government, 
Revenue Department 

Dated:- IS. -02- 2018 
Copy to the:-
1 Financial. Commissioner, Revenue, J&K, Jamm~ Administration DeptL 
2 Commisswner/Secretary to Government, Genera 
3 Divisional Commissioner, Kashmir. .r Law Justice and Parliamentary Affairs 
4 Secretary to Government, Department OJ • 

(with 7 copies). 
5 Deputy Commissioner, Pulwama. J&K 
6 Director, Archives, Arclzaeo/ogy & Museums, fi puolicationlnthe Govl. Gazette. 
7 Manager Government Press, Srinagar/Jammu or. ifi. rnJation of the Hotfble Minister 
8 Pvt.Secretary to Honble Minister for Revenuefofln ;nformatfon oftiJeHolfble Minister 
9 Pvt.Secretary to Horible M_inister(MOS) R;;~::e~~ment, Revenue ~eptt. 
JO Pvt. Secretary to Commsstoner/Secn;tary. (SRO) on official website. 
II. IJC Website for hoisting the said notificatiOn 
12 .Notification I Stock file. 

~Q 
( Monzoor Allmad Parray) 

Under Secretary to Go,•ernmen 
Revenu~rtmen 


